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OFFICE ORDER

Shri Satyendra Kumar Pandey, Senior Joint Registrar of TM, GI & CR, is hereby authorized
to discharge the functions of Director (Administration & Establishment) in addition to his existing
duties for the period from 12.01.2026 to 30.01.2026, in lieu of Shri Vickey Kumat, Director O/o
CGPDTM who will be attending a Management Development Programme (MDP) from 12.01.2026
to 23.01.2026 at IIM, Lucknow, and from 27.01.2026 to 30.01.2026 at RAKNPA, Ghaziabad.

2. Shri Satyendra Kumat Pandey is directed to work in consultation with Shrj Vickey Kumar,
Director O/o CGPDTM in all critical matters except routine work.

3 This is issued with the approval of Controller General of Patents & Designs.

Qi)

(Vickey Kumar)
Director
O/o CGPDTM

To: Shri Satyendra Kumar Pandey, Senior Joint Registrar of TM, GI & CR

Copy to:

Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai and RGNIIPM, Nagput.
Head of Office, TMR & Copyright office, Chennai, Delhi, Kolkata, Mumbai and Ahmedabad.
Pay & Accounts Officet, PDTM, Mumbai.

Head of Office, IT Office, Delhi — for uploading on the official website.

Nodal Officer, RTI, O/0 CGPDTM.
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